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CENTRhl AUI '̂INIaTRriTIVE TRIBUNAL
PRINCIPhL BENCH; NEW DELHI

O.A.No.2511/91

Shri G.P.Bharma

U.0.1.

Applicant

• Respondents

Pt.asnt; Nona rot the applicant and Shri O.P
Baihotra for tha Raapondants.

Th. ca.e baforo ua waa dia.iaa.d in d.rault on 27,11
rot non-appeatanca of tha applicant and aubaaquantly
raatorad on 18.12.92. Uh.n tha caaa waa tahan up
rot today, n(»that tha applicant not hia counaai
appaatad barota ua. Tha caaa la battad by li.itation.
Th. raptaaantation of tha applicant datad 25.4.90 haa
baan tajactad by tha R.apondant. on 29.7.1991. Tha Ld.
counaai for tha Raapondanta atguaa thatth. cauaa of
action atoa, whan tha caaa ia bartad by ti,,. Thatafora
thi. caaa i. not .aintahibi. on tha gtouno, of ti.a-bat.
U. thay.fora dia.iaa th. caaa for d.fauit with no otdat

costs.

(C.J. Roy)
P!8mber( J) (S .P.(*!uker ji)

Vice .Chdirroan


